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12 NoON
PAPERS LAID ON THE TABLE

Memorandum of Understanding bet
ween the Government of India and
Tetecomunications  Consultants India
Limited

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P. V.
RANGAYYA NAIDU): Sir On behalf of
SHRI SUKII RAM, I lay on the Table a copy
each (in English and Hindi) of the Memo-
randum of Understanding between: the
Government of India (Department of
Telecommunications) and the
Telecommunications  Consultants  India
Limited for the year 1993-94. [Placed in
Library. See No. LT-4311/93.]

I, Notifications of the Ministry of
Finance ...Deptt of Economic
...Affairs.

II. Notifications of Bank of Maha
rashtra® New Bank of India and
Corporation Bank.

III. Notifications of the Ministry of
Finance (Department of Reve

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE AND MINISTER
OF STATE IN THE MI NISTRY OF
PARLIAMENTARY AFFAIRS (DR.
ABRAR AHMED) Sir, Ilay on the Table—

I. A copy (in English and Hindi)
of the Ministry of Finance, (a) (De
partment of Economic Affairs. In
surance Division, Notification GSR.
No. 393(E), dated the 4th May, 1993
publishing the life. In-
surance Corporation of India Class III and
Class IV~ Employees  (Promotion)
Amendment Rules, 1993, under sub-
section (48) of section 3 of the life
Insurance Corporation Act, 1958.

[Placed in Library. See No. LT-
4273/93]

(b) A copy (in Engiish and Hindi) of the
Ministry of Finance (Department of
Economic Affairs) Notifiction G.S.R. No.
493(B),
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dated the 6th July, 1993, publishing the
Coinage (Standard Weight and Remedy of
the two rupees, Eleven sided Coins
containing Copper 75 per cent and Nickel
25 per cent) coined with the theme 'Small
Family Happy Family' Rules, 1993, under
subsection (3) of section 21 of the Coinage
Act. 1906.

[Placed in Library. See No. LT-
4363/93]

II. (a) Acopy (in English and Hindi)
of the Bank of Maharashtra, Pune. (a)
Notification No. AX-1/STIOSR;3847(93,
dated the  17th April, 1993, publishing
the Bank of Maharashtra Officer
Employees' (Conduct) (Amendment)
Rlguia-tions, 1993,, under sub-section
(4) of section 19 of the Bank-
ing Companies (Acquisition and
Transfer of Undertakings) Act,
1970.

[Placed in Library. See No. 1/T-

4298/93]

(b) A copy of each (in Englsih & Hindi)
of the following Notifida-tions” under sub-
section (4) of section 19 of the Banking
Companies Aquisition and Transfer of
Undertakings) Act, 1980:—

(i) New Bank of India, New Delhi,
Notification No. 5013, dated the 21st
November, 1992, publishing the New
Bank of India Officer Employees'
(Conduct) (Amendment) Regulations,
1992.

(c) Corporation Bank Manga-
lore, Notification No. HRD/DISCI
92 dated  the 13th  February,
1993, publishing the Corporation
Bank  Officer Employees’ (Con
duct) (Amendment) Regulations,
1992.

(d A copy of the New Bank
of India, New Delhi, Notification

No. DCDCI192/7485, dated the 23rd
January, 1993, publishing the Corrigendum
to Notification No. 5013 dated the 22nd
October, 1992, published in the Gazette
dated the 21st November, 1992. [Placed in
Library. Se. Np. LT-4299/93]
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III. A copy each (in English and Hindi) of
the following Notification.: of the Ministry
of Finance (Department of Revenue) gran-
ting exemption under section 10(23C) of the
Income-tax Act, 1961 to the following
institutions under section 298 of the said
Act:—

(1) S.0. No. 1202, dated the
12th June, 1993, regarding the
Nai Talim So mil i, Sevagram,
Wardha.

(2) S.0. No. 12.i3,dated  the
12th June, 1993, regarding the
Spastic” Society of Eastern In
dia, Calcutta.

(3) S.O. No.1204 , dated the
12th June, 1993, regarding the
Bombay Gandhi Smarak Nidhl,
Bombay.

(4) S.0. No. 1205, dated the

12th June, 1993, regarding the
Haryana Defence and Security Relief
Fund Committee, Haryana.

(5) S.O0. No. 1206 dated the
12th June, 1993, regarding the
Delhi Society for Welfare of Mentally
Retarded Children, New Delhi.

(8) S.O0. No. 1207, dated the 12th
June, 1993, regarding the Bureau of
Indian Standards, New Delhi.

(7) S.0 No. 1208, dated tjia
1.2th June, 1993, regarding the
Vivekananda Nidhi, Calcutta.

(H) S.O0. No, 1209, dated the
12th June, 1993, regarding the
Aga Khan Fauindati'on, New
Delhi.

(,9) S.0. No. 1210, dated thwe 12th
June, 1998, regarding the Society for
Promotion of Wastelands
Development, New Delhi.

(10) S.0O. No. 1211, dated the 12th June,
1993, regarding the Indira Gandhi
National Centre for the Arts, New Delhi.
(11) S.0. No. 1212, dated the 12th June,
1993, regarding the Railway Women's
Central Orga-niiiitfon, New Delhi.
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(12) S.0. No. 1213, dated the
12th June, 1993, regarding the Ramana
Mahrishi  Centre for Learning,
Bangalore.

(13) S.O. No. 1214, dated the 12th June,
1993, regarding the International
Commission of Irrigation and Drainage,
New Delhi.

(14) S.O. No. 1215, dsted the 12th June,
1993, regarding the Hamdard Dawakhana,
New Delhi

(15) S.O0. No. 1216, dated the 12th
June, 1993, regarding the
Anandashram Trust, KanhEngad, Keaala.

(16) S. O. No. 1217 dated the
Navaj-bai Ratan Tata Trust,
Bombay.

(17) S. O. No. 1218, dated thl
12th  June, 1993,  regarding  the
Pirofsha  Godraj  Foundation,

Bombay.

(18) S.O. No. 1219, dated the
12th  June, 1993, regarding tha
Organisation  of Pharmaceutical
Producers of India, Bombay.

(19) S.O. No. 1220, dated the
12th  June, 1993, regarding the
Victoria  Technical Institute.Madras.

(20) S.O. No. 1221, dated the 12th June,
1993, regarding the Sports Authority of
Goa, Panaji.

(21) S.0. No. 1222, dated the
12th  June, 1903, regarding the
Children's Flilm Society of India, New
Delhi.

(22) S. O. No 1223, dated the
12th  June, 1993,  regarding the
Indian Ex-swvice; League, New
Delhi

(231 S.O. No. 1224, dated tha 12th June,
1993, regarding the Maharana Pratap
Smarak Sanvi-ti, Udaipur.

(24) S.O. No. 1215, dated the 12th Juae,
1993 regarding the
Voluntary Health Association of India.
New Delhi,
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(25) S. O. No. 1226, dated ihe
12th June, 1993 regarding the
Indian Council for Research on
International Economic  Rela-
tions, New Delhj,

(26} S.O. No. 1227, dated th:
12th June, 1993 regavding the
Federation of Indian Export O~
ganisations, New Delhi,

(27) S.0. No, 1228, dated the
12th June, 1993 regarding the
Harijan Sevak Sangh, Delhi

(28 5.0, No, 1229 dated tne
12th June, 1993 regarding the
Family Planning Federation,
Noew  Delhi,

(29 S. O. No, 1230, dated the
12th June, 1993, regarding the
Muniwar-Abad Chavitable Trust.
Bombay,

(30 S.0. No. 1231, dated the
12tk June, 1993, reganrding the
Asian  Institute of Transpor:
Development, New Dethi.

(31) S.0. No, 1232 dated the
12th June, 1893, regarding the
Neolional Association of Water
Resourcez Developmen; Agen-
cies, Pune.

{32) 8.0. Na_ 1233 dated the
12th June, 1993 regarding the
Cormmonwealth Parliamentary
Association, Maharashtra Branch.

(33) 8.0. No, 1234, dated the
12th June, 1993, regartling the
Fxhibition Society, Hyderabad,
Andhra Pradesh.

(34) S.0. No, 1235, dated the
12th June, 1993  regaiding the
Rashtriva Grsmin Vikas Nidhi
Guwshati,

(37) 8.0 Np 1236 dated Lhe
i12th June, 1983, regariding the
Indian Association of Parliamen-
tapians on Pepulztion and Deve-
lopment, New Delhi

{36) 5.0 No, 1237, dated the
12th June, 1993 regarling the
Madras Craft Foundation, Mad-
Yas.

{37) 8.0, No, 1238 dated the
12th June, 1803 regafding the
Centre for Research in Rural In-
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dustrial Development Chandi-
gavh,

(38 8.0. No. 1239, dated the
12ch June, 1993, regarding the
Cemtre for Research  in  Rural
Industrial Developmeny, Chandi-
garh.

i39) 5.0 Ne, 1249, dated the
12th June. 1893, regarding the
Agiatic Saciety Caleutta

(40) 8 0. 124], dated the
12th June, 1893, regarding the
Balg Mandir ¥Kamaraj Trust,
Madras.

(41 8.0, No. 1242, dated the
12th June. 1993, regarding the
Centre for Social Studies. Sural.
Gujarat

(42} S5.0. No. 1243, dated (he
12th June, 1883 regarding the
Sanjivoni Teust, Everest, PBom-
bay.

(43) 8.0  No, 1244, dated the
12th June, 1893 regarding the
Sangit Mahabharati, Bombay.

(44y 8.,0. No. 1245, dated the
12th Juune, 1983, regarding the
Jawahkilal Nehru Memorial
Fundg New Delhi,

{45; 5.0, No, 1248, dated the
12¢th June, 1983, regarding the
Tihetan Homes  Foundation,
Delht,

{46y S5.0. No. 1247, dated the
12th Junz, 1993, regarding the
Swaminarvayan  Aksharpit, Sha-
hibaug Road, Ahmedabad,

{47y 5.0, No, 1248, Qated the
121 June, 1993 regarding the
Raja  Rammohzn Roy Library
Foundatisn, Calcurtsa.

(48) 5.0, No, 1249 dated the
12th June, 1993 regarding the
Samecksha Trust, Bombay.

{49y 5.0, No. 12560, dated the
12th June, 1993, regarding the
Agzkhan Rural Support Pis
gramme (India). New Delhi

{50y 8. O. No. 1251 dated the
12th June, 1893 regarding the
Maharashira State Bhara: Scouts
and Guides, Bombey,
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(51) S. O. No. 1252, atded the
12th June, 1983 regarding the
Gujarat Ecological Education &
Research  Foutdation, Gandhi
Magar,

(52) 8. O, No. 1253, dated the
12th June, 1993 regarding the
Sri Raja Rajeswari Devasthanam
Trust, Bangalore,

(53) 5.0. No, 1254, dated the
12th June, 1993, regarding ‘the
Shraddhanand Mahilashram,
Bombay.

(54) 8.0, No, 1255, dated the
12th June 1993, regarding ‘the
Tuticorin  Multipurpose Social
Service Society, Tuticorin,

(35) S.0. No. 1256, dated the
12th June_ 1993, regarding the
Indira Gandhi Memotial Trust
New Delhi,

(58) S.0. No. 1259, dated the
12th June, 1993, regarding the
Maharashtra Energy Develop-
ment Agency, Bombay,

(87) 8.0. No, 1260, dated the
12th June, 1993, regording the
Bureau of Indian Standards, New
Trelhi.

(58) 8.0. No 1261 dated the
12th June 1883, regarding the
Agsociation for the Welfare of
Pergons with a Mental Handican
in Maharashtra, Mahavashtra,

(69y 8, O, No, 1202, dated the
12th June, 1993, regarding ‘the
Heoarcare Foundetion of India,
New Delhi

(60} 8. O. No. 1263, dated the
12th June,K 1993, regarding 'the
Maharana Prztap Smarak Samiti,
TUdaipur, Rajasthan.

{61) 5.0. No. 1264 dated the
12tk June,k 1993, regarding the
Reaching the Unreached of Vil
lage India, Madural,

(62) 8.0, No, 1265, dated the
12¢h June 1993, regarding the
Frields of Morsl Re-Armament
(Yndia)} Panchgani, Maharashira.

(63) 8.0, No. 1266, detad the
12th June, 1993, regarding 'the

Vivekananda Rock Memorial |
Vivekanandg Kendra, Madras,

(64) 8.0. Ne, 1287, dated the
12th Jume, 1993, regarding the
Harijan Sevak Sangh, Delhi,

(65) 8.0, No, 1268, dated the
12th June, 1993, regarding ‘the

Caleutta Zoroastrtan Street Man-
dal, Calcutta.

(66) 8. O. No. 1269, dated the
12th June, 1993, regarding 'the
Caleutty Zoroastrian Street Man-
dal, Calcutta,

(67 5.0. No. 1270, dated the
12th June, 1993 regarding 'the
Indian International Rural Cul-
tural Cenire, New Delhi,

(68) 5.0. No, 1271 dated the
12th June 1993, regarding the
Kesthurba Gendhi Kanya Guru-
kulam, Vedaranium, Tahjavur,
Tamil Nadu,

{89) 5.0, No, 1272, dated the
12th June, 1993 regarding ‘the
Iniadn Council for Research on
International Economic Relations,
New Delhi,

(71} 8.0. No, 1273 dated the
12th June 1993, regarding the
Defence Civilians “Welfars (T.B.,
Cancer and DTeprosy Fund,
New Delhi,

(71) 5.0. No 1274 dated the
12th June, 1093, regarding the
Indian  Parliamentary  Group,
New Delhi.

(72) &.0. No, 1275, dated the
12th June, 1933, regarding the
National Council of Applied Eeco-
nomic Research, New Delhi

(73) 8.0, No, 1276, dated the
12th June 1993, regarding the
Khelaghar Shishu Nivag Shiksha
Kendra, Calcutta.

[Placed in Library, from (1) w0
(37) See No, LT-4272/93.]
ThI Deputy Chairman in the Chair.
SHRY SUBRAMANIAN SWAMY
{Uitar Pradesh): Madam Deputy

Chairman, I have been permitted
by the Chairman.. (Iejerruptions)



49 Re. concern over
likely winding up
THE DEPUTY CHAIRMAN: Let
me get the Report laid. Order, Or-
der_ order. Let the Report be laid.
Order, please, in the House.

REPORT OF THE DEPARTMENT
RELATED PARLIAMENTARY
STANDING COMMITTEE ON
TRANSPORT AND TOURISM

AT wgwA () ¥
Frft vare E3e warery e sy afaa
It & geeY § fasmr-wati ofeee
AR wdE gEet sy et afafy
T @0 afEEw (ST aar fed)
¥) S oF@r §

! WIS T :
wEEar, ¥ ux use frag (Egﬁ;!rr
ATTEY $IT9 |rFfqq Fvar Sgar g o
TSTEAT AT 13 W, 1993 A
Frdagr 1 St dfary faavr war

" AT 19346 TT BOT # f& of
FEHT TIHATT A vy wAw ¥
TRT FiTT T auTe mwe &7 Frey
ot qwE F §dw ¥ os owmen
ECIC IR L C )]

THE DEPUTY CHAIRMAN: Yes,I
will ask the secretariat.

&% & W Tl & o oy
@t dify B e o
SO gRT AT () wTeaafy
9TT H AT weEr g At &,
(o) w=eT g nE B 1 wers
2, Fraw @f @efr o @ ST o
. (W) fER ¥ overft  gev Y
g wE grlt wadr | (szmwm)

RE. ..CONCERN OVER LIKELY
WINDING UP OF THE JAIN COM
MISSION OF INQUIRY

SHRIMATI JAYANTHI = NATARA-
JAN (Tamil Nadu): Madam, I would
like to draw the attention oif the
House and of the Government, thro
ugh you, to an extremely disturbing
development that has taken place. It
is with a sense of great shame and
great regret that I am getting up to
draw the attention of his House to
this incident- s
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mission of Inquiru

On Friday, the 20th, we will be observing
the 49th birth anniversary of our late, revered
leader, Shri Rajiv Gandhi. All over the
country millions of our countrymen who
loved him and still deeply mourn his passing
away, will pay solemn tributes to his
memory.

But in grim contrast, in grim irony, Delhi
the Jain Commission of Inquiry will be
winding up the inquiry because of non-
cooperation, according to the Judge.

SHRI SATYA PRAKASH MALA-"VTYA
(Uttar Pradesh): Non-cooperation by whom?

SHRI MENTAY PADMANABHAM
(Andhra Pradesh): By the Government.
(Interruptions’)

SHRIMATI JAYANTHI NATARA-JAN:
That is what I am saying. Mr. Padmanabham.
Will you please listen to me? That is
exactly what I am
saying.

THE DEPUTY CHAIRMAN: She is
saying that. Let her say that. What is there? If
she wants to say that there is non-
cooperation, yet her say that.

SHRI V. GOPALSAMY (Tamil Nadu):
She is misleading the House ..
(Intsrruvtions) This is wasting people's
money.. . (Interruptions)

THE DEPUTY CHAIRMAN: Order,
please... (Interruptions)

SHRI MENTAY PADMANABHAM:
What is funny about it? (Interr
uptions) she said. . .

THE DEPUTY CHAIRMAN: Let her say
that. You don't have to repeat
it.

SHRT MENTAY PADMANABHAM: It

is not fair.

SHRIMATI JAYANTHI NATARA-JAN:
I have not even started my speech. You are
not even letting me to speak.



